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Qwerilnant of India 
Ministry of FirwlCe 

(Department of RsvtnJe) ...... 
~ 

New De lh1 the 17 M:lrch, 1996 

S.O. (E).- Whereas by notification v de S.O. 740(E) dated 
12th October, 1994 issued under sub-section (1) read with clause (b) of 
Explanation to section 35AC of the Income-tax Ac , 1961 (43 of 1961), the 
Central Government had specified the scheme a serial number 4,, the 
construct ion of Indoor Bad'ninton Stadiun at 8anga l e by Karnatal<a Badninton 
Assoc1at ion, Bangalore, as an eligible project or for a period of two 
assessment years cxmnencing fran the assessment yea 1995-96; 

. -···- -.-· . .-- ·-· ·- :··.-------·-· ~ 

AW \\t£REAS the said projeet or Scheme--1s 1 kely to extend beyond two 
years; 

AN)~ the National Conmittee being sati the said project 
or scheme is executed properly, made a further r·eq~nerldat ion under sub-rule 
( 5) of rule 11M of the Incane-tax Rules, 1962 for ifying the said project 
or scheme for a further period of one year; 

NOW, THEREFORE, the _Central Government, i exercise of the powers 
conferred by sl.b-sect ion ( 1) read with clause (b) of Explanation to sect ion 
35AC of the Income-tax Act , 1961 ( 43 of 1961) her y specifies the scheme of 
construction of Indoor Badninton Stadiun at Bangal e, which are being carried 
out by Karnataka Badninton Association, Bangalore, at the estimated cost of 
rupees one crore s1xty lakhs only as an eligibl project or scheme for a 
further period of one assessment year in relation t assessment year 1997-98. 
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Deputy SecrAS:J:tr\11 to the Governnent of India 
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